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CEHrWAL ADWINISTRATIVE TRIBUNAL. 3ABALPUR BENCH, JABALPUR

Original Application No. 348/2001

Dabalpur, thia the 20th day of March 2003.

Hon'ble Mr. Shankar Raju - Menber (0)
Hon*ble Hr. R.K. Upadhyaya - Meinber (Adnnv.)

Oayanti Praaad Pathak (O.P. Pathak)
5/0aged about 49 years, S>

Shri Ranaharan Pathak
Senior Oeiael Mechanic,
Bank Note press, Oauaa,
R/04, Vivek Nagar, Deuas, (M.P.) - APPLICANT

(By Advocate - Shri Arvind Chouksey),

l/ERSUS

1. Union of India, through
Secretary to the Ministry of Finance,
Neu Delhi

2.

3. The General Manager Bank
Note Press Deuas (M.P.) - RESPONDENTS

(]^ AKivocate - Shri P. Shankaran for Shri S.C. Storma),

ORDER (Oral)

By Shanker Ra-fu. Mij^nber (J) t-

This is disposed of after hearing the learned counsel

with a direction to the respondents to dispose of the pending
revisit petition of the ajplioant in the light of oootenticni®

■nerite taken in the arlginai Application by a detailed and speaking
order within 2 months from the date of receipt of copy of this
order. If the applicant is stUl aggrieved it wUl be openjTto
him to approach this Court in accordance with law.
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